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RECOMMENDATIONS OF THE BUSINESS ADVISORY COMMITTEE

MR. CHAIRMAN: Hon. Members, | have to inform that the Business Advisory
Committee in its meeting held on the 1st of April, 2025 has allotted time for
Government legislative business as follows:

1. Consideration and passing of the Immigration and Foreigners  Five hours.

Bill, 2025, as passed by Lok Sabha.

2. Consideration and passing of the following Bills after they are considered and
passed by Lok Sabha:-
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(i) The Wagf (Amendment) Bill, 2025, as reported by the Joint  Eight hours to

Committee. be discussed
(i) The Mussalman Wagf (Repeal) Bill, 2024. together
(ii) The Indian Ports Bill, 2025. Two hours.

The Committee also recommended that the House may dispense with the
lunch hour on 2nd and 3rd April, 2025, and also sit late to complete the listed
business on both days. ...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, | am sorry. The Government said that the Indian Ports
Bill will not be taken up during this Session. That is what they said. So it is not three
hours in this Session. | just want to clarify it.

MR. CHAIRMAN: Your point is noted. Shri P.P. Suneer.

[THE VICE-CHAIRMAN (SHRI GHANSHYAM TIWARI) in the Chair. ]
The “Tribhuvan” Sahkari University Bill, 2025 - Conta.

SHRI P.P. SUNEER (Kerala): Hon. Chairman, Sir, thank you for giving me this
opportunity. Sir, | rise to speak on the “Tribhuvan” Sahkari University Bill with a sense
of concern. While the University is meant to serve the cooperative sector, its
governance structure tells a different story. In true BJP fashion, decision-making is
excessively centralised. The proposed governing board is packed with bureaucrats,
and not a single expert from the field of education has been included. What does this
reveal? A Government that is short-sighted, that does not recognize the importance
of educational expertise in running a university, let alone one dedicated to the
cooperative movement !

The story of the man after whom this University is named, Tribhuvandas
Kishbhai Patel, is a story of grassroots empowerment. The foundations of Amul were
laid by him, and it was the technological innovations and social entrepreneurship of
Dr. Verghese Kurien and Shri H.M. Dalaya that transformed it into a globally
recognized branch. The cooperative movement was strengthened with technology
and innovation by Dr. Verghese Kurien and paved the way for India's self-sufficiency
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